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IN THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 693 OF 2023 

IN THE MATTER OF   

News Item titled “Pollution Control Boards are the weak link” appearing in 

Deccan Herald dated 24.10.2023 

STATUS REPORT ON BEHALF OF STATE OF MANIPUR 

1. That this Hon’ble Tribunal vide Order dated 11.09.2024 directed all

the States to file a progress report indicating compliance of the said

order regarding vacant posts in State Pollution Control Boards. The

relevant para of the Order dated 11.09.2024 is reproduced

hereunder:

“… 

5. Though from that order it appears that the direction of Hon’ble

the Supreme Court is to all the States to fill up the vacancies of 

PCBs/PCCs by 30.04.2025 but since Counsel for GNCTD has 

submitted that the said direction applies to the States falling 

within NCR, therefore, we hereby direct that the State/UT not 

covered by the order of the Hon’ble Supreme Court dated 

27.08.2024 will also fill up the posts lying vacant in the 

SPCBs/PCCs latest by 30.04.2025. All the possible efforts will 

also be made within this period to provide adequate infrastructure 

1
4411



in the laboratories of the PCBs/PCCs and to make them fully 

functional. 

6. We also take note of the fact that in some of the States/UTs

the adequate number of laboratories do not exist, therefore, 

expeditious steps will be taken to cure it.  

7. Let the progress report indicating the compliance of this order

be filed by all the States/UTs by way of an affidavit by providing 

an advance copy to the Counsel for the CPCB at least one week 

before the next date of hearing.  

8. List on 09.01.2025.

…” 

2. It is most respectfully submitted that there are currently 79 posts that

are vacant in the Manipur Pollution Control Board. It is humbly

submitted that the State Government is taking necessary steps to

curb the issue of the large number of vacant posts in the State

Pollution Control Board.

3. It is most respectfully submitted that regarding the 79 vacant posts,

71 posts have been earmarked for Direct Recruitment, while 8 posts

are for Promotion from eligible candidates in the feeder posts.

Furthermore, out of the 71 posts to be filled by Direct Recruitment, 3

posts are Group A Gazetted Post (Level 9 in Pay Matrix) and the

remaining 68 posts are Group C&D posts. A true and correct copy of
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the tabulated data furnishing sanctioned strength and working 

strength of the Manipur Pollution Control Board is marked and 

attached herewith as ANNEXURE A-1 (PAGE NO. 7-9 ) 

4. It is humbly submitted that the Manipur Pollution Control Board 

submitted a proposal for approval and consideration of filling up of 

the 79 Vacant posts and engagement of another 44 contractual staff 

in the Manipur Pollution Control Board. A true and correct copy of the 

proposal for filling up of vacant posts, streamlining of RRs and 

creation of posts is marked and attached herewith as ANNEXURE

A-2 (PAGE NO. 10-15)

5. It is most respectfully submitted that the State Government has taken 

necessary steps and follow-up actions to ensure compliance of the 

direction issued by this Hon’ble Tribunal for filling up of vacancies 

and in furtherance, engagement of 44 contractual staff for Ambient 

Air Quality Monitoring Station, however considering the current 

situation in the State of Manipur, the proposal is required to be placed 

before the Governor-in-Council for consideration and necessary 

approval.

STATUS OF VACANT POSTS

6. It is most respectfully submitted that the chart hereinbelow furnishes 

the status of vacant posts as on 28.02.2025, categorizing the mode
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of recruitment of the existing vacant posts into recruitment through 

promotion and direct recruitment: 

Sl No. Name of the Post No. of 
Sanctioned 

Post 

No. of 
Vacant 
Post 

Existing 
Mode of 

Recruitment 
  1 Member Secretary 1 1 - 
2 Senior Environmental 

Engineer 
1 1 Promotion 

3 Environmental 
Engineer 

1 0 Promotion 

4 Principal Scientific 
Officer 

1 1 Promotion 

5 Senior scientific officer 1 1 Promotion 

6 Scientist C 1 0 Direct 
Recruitment 

7 Assistant 
environmental 
engineer 

4 2 Direct 
Recruitment 

8 Assistant 
environmental 
engineer (Chemical) 

1 1 Direct 
Recruitment 

9 Informatics officer 1 0 Promotion 

10 Law officer 1 1 Direct 
Recruitment 

11 Administrative officer 1 1 Promotion 

12 Assistant 
Administrative officer 

1 0 Promotion 

13 Assistant Accounts 
Officer 

1 1 Promotion 

14 Office superintendent 1 1 Promotion 

15 Junior environmental 
engineer 

8 7 Direct 
Recruitment 

16 Computer operator 1 1 Direct 
Recruitment 

17 Senior scientific 
assistant 

8 4 1 Promotion 
3 Direct 
Recruitment 
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18 Environmental 
scientist 

3 2 Direct 
Recruitment 

19 Smoke emission 
tester 

5 5 Direct 
Recruitment 

20 UDC 2 0 Promotion 

21 Stenographer 1 0 Direct 
Recruitment 

22 Field inspector/data 
collector/cess 
collector 

14 5 Direct 
Recruitment 

23 Sample collector 5 4 Direct 
Recruitment 

24 Assistant field 
inspector/assistant 
data collector 

3 0 Direct 
Recruitment 

25 Field Assistant 2 2 Direct 
Recruitment 

26 Junior accountant 2 0 Promotion 

27 LDC 14 12 Direct 
Recruitment 

28 Counter assistant 1 1 Direct 
Recruitment 

29 Store keeper 2 2 Direct 
Recruitment 

30 Photographer 1 1 Direct 
Recruitment 

31 Driver 4 2 Direct 
Recruitment 

32 Mechanic Grade- II 1 1 New RRs to 
be framed 

33 Senior laboratory 
assistant 

2 0 New RRs to 
be framed 

34 Laboratory Assistant 6 6 Direct 
Recruitment 

35 Laboratory attendant 2 2 Direct 
Recruitment 

36 Draftery 1 1 Direct 
Recruitment 

37 Sweeper/Grade-
IV/Choukidar/Mali 

15 11 Direct 
Recruitment 
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Total 120 79 

7. It is most respectfully submitted that the directions of this Hon’ble

Tribunal could not be fully complied with due to the prevailing situation

in the State, however, the Government of Manipur is taking all requisite

steps and measures to effectively fill up the vacant posts in the Manipur

Pollution Control Board.

8. It is submitted that the above Status Report is being filed bona fide and

therefore, it is prayed that the above Status report on behalf of the State

of Manipur may kindly be taken on record.

FILED BY 

PUKHRAMBAM RAMESH KUMAR 
(ADVOCATE FOR THE STATE OF MANIPUR) 

FILED ON 26.05.2025 
NEW DELHI 
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